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SEPARATE AUDIT REPORT OF THE COMPTROLLER & AUDITOR GENERAL OF 
INDIA ON THE ACCOUNTS OF INSURANCE REGULATORY AND DEVELOPMENT 

AUTHORITY, FOR THE YEAR ENDED 31 MARCH 2014 

We have audited the attached Balance Sheet of INSURANCE REGULATORY AND 
DEVELOPMENT AUTHORITY as at 31 March 2014 and the Income and Expenditure 
Account/Receipt and Payments Account for the year ended on that date under Section 19(2) of 
the Comptroller & Auditor General's (Duties, Powers & Conditions of Service) Act, 1971 read 
with Section 17(2) of the Insurance Regulatory and Development Authority (IRDA) Act, 1999. 
These financial statements are the responsibility of the Insurance Regularity and Development 
Authority's management. Our responsibility is to express an opinion on these financial 
statements based on our audit. 

2. This Separate Audit Report contains the comments of the Comptroller & Auditor General 
of India (CAG) on the accounting treatment only with regard to classification, conformity with 
the best accounting practices, accounting standards and disclosure norms, etc. Audit 
observations on financial transactions with regard to compliance with the Law, Rules & 
Regulations (Propriety and Regularity) and efficiency-cum-performance aspects etc., if any, are 
reported through Inspection Reports/CAG's Audit Reports separately. 

3. We have conducted our audit in accordance with auditing standards generally accepted in 
India. These standards require that we plan and perform the audit to obtain reasonable assurance 
about whether the financial statements are free from material misstatements. An audit includes 
examining, on a test basis, evidences supporting the amounts and disclosure in the financial 
statements. An audit also includes assessing the accounting principles used and significant 
estimates made by management, as well as evaluating the overall presentation of financial 
statements. We believe that our audit provides a reasonable basis for our opinion. 

4. Based on our audit, we report that: 

1. We have obtained all the information and explanations, which to the best of our 
knowledge and belief were necessary for the purpose ofour audit. 

ii. The Balance Sheet and Income & Expenditure Account/Receipts & Payments 
Account dealt with by this report have been drawn up in the common format of 
accounts prescribed by Ministry of finance. 

111. r n our opinion proper books of accounts and other relevant records have been 
1i1aintained by the Insurance Regulatory and Development Authority as required 
under Section 17(1) of the Insurance Regulatory Development Authority Act, 
1999 in so far as it appears from our examination. of such books. 



iv. The Balance Sheet and the Income and Expenditure Account /Receipt and Payments 

Account dealt with by this report are in agreement with the books of accounts. 

v. In our opinion and to the best of our information and according to the explanations given 

to us, the said financial statements read together with the Accounting Policies and Notes 

on Accounts, and subject to other matters mentioned in Annexure to this Audit Report 

give a true and fair view in conformity with accounting principles generally accepted in 

India 

a. In so far as it relates to the Balance Sheet, of the state of affairs of the 

INSURANCE REGULATORY AND DEVELOPMENT AUTHORITY as at 31 

March 2014 and 

b. In so far as it relates to Income and Expenditure Account of the Excess of Income , 
over Expenditure for the year ended on that date. 

Place: CHENNAI 
Date: 14 .102014 

Forand on behalf of the C&AG of India 

/-)-,J(,.W~ 
(G. SUDHARMINI) 

PRfNCIPAL DIRECTOR OF COMMERCIAL AUDIT, 
& EX-OFFICIO MEMBER AUDIT BOARD, CHENNAI. 



ANNEXURE 

I. Non completion oflnternal Audit-

Internal Audit for the year 2013-14 is yet to be completed. In the absence of Internal 

Audit Report, the efficacy of the internal control mechanism, corn pl iance procedure, 

timely remittance of statutory dues etc. could not be verified in Audit 

2. System of Physical verification of assets -

The physical verification of assets had not been conducted periodically and for the 

year 2013-14 also. 

3. System of Physical verification of inventory-

The physical verification of books and publications and stationery and consumable 

items had not been cond~cted for the year 2013-14. 
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Figures for the 

previous year Liabilities 

(Rs.) 

FORM-A 
INSURANCE REGULATORY AND DEVELOPMENT AUTHORITY 

Balance sheet as at 31st March 2014 

Figures tor the Figures for the 
currant year previous year 

(Rs.) (Rs.) 

Assets 

GENE.RAL IUND Fixed assets [See note 1] as per Annexure I 
158,367,824 Gross block of assets 

I) IRDA fund [See Note 4] S6,BSS,61l Less: Depreciabon 
893,244 -At beginning of the year 893,244 101,s12,2,, Net block or assets 

-Receipts in the year 
B93,24-ol , -Balance at end cl the year 893,244 423,703,649 Work-In-progress - IRDA building 

69,404,487 Work-in-Progress - Others 

ii) Capital fund 

-Capital grants ~ 

-Balaoce at the beginning of the year 

Add: \lalue of fixe<:I Assets received as grants during the year 

le) Surplus and funds U!l!lll!nenb {Sa, Nott.1] 
8,079,838,497 -Balance as per last balance sheet 9,916,416,706 (Methcj of valuation • at cost} 

Add: Excess of income over expenditure as per income 
1,836,578,209 and expenditure account - Annexed 1,402,009,438 - i) Sec.unties of central and State Governmen~ 

Less: Excess of expenditure over income as per income • ii) Units 
and expenditure account - Annexed 9,351,163,900 ),I) Fixed deposits with scheduled bank 

9,916,416,7 06 • Balance at the end of the year 11 ,318,426,144 • Iv) Others 

• iv) Gift and donations Current asseu.Joans and iildvance~ [§ee note- 3] 

• v) Other balances 2,226,350 ij Deposits with agencies 
141,719,698 il) Loans and advances to stall 

Loans • iii! Amount due from insurance companies & others 
528,784,445 1v) Other current assets 

• I) Secured (stating the security offered for the purpose) v) Cash & bank balances 
• ll) Unsecured 70,000 a) Cash in hand(including cheques in nano and cash in trans;t) 
• ill) Loan from Government cl India 
• 1\1) Other loans 682,611,822 b) Bani< balances 

Current liabilities and provisions 

[See note 5] 

ii Sundry creditors 
-for Capital items 

78,~22,281 -for Other items 78,810,928 

ri./ 

I ./ y \C ~~ ~/ ---

Figures for the 
current year 

(Rs.) 

201,073,684 
81,158,740 

119,914.944 

162,175,913 
63,374,387 

11,507,700,000 

2,224,711 
182,4?6,934 

625,354,845 

70,000 ' 
125,227,982 

I, 

?age 1 ::,f 2 



Figures for the 
previous year Liabilities 

. (Rs.) 

Ii) Provisions: 
-Provision tor doubtful debts and advances 
-Provision for depletion in value of investmeni 

20,552,1TT -Provision for expenses 
liij Other liabilities , Unspent grants 

2 Interest payable to GovernmenUother loans 
3 Provident, retirement & other welfare funds: 

2,799,684 (a) Provident fund 
(b) Other welfare funds 

6-4 ,868,17• . (c) Retirement benefit fund and staff benefit fund· 

• Others (S~~c.lfy) 
4,976,142 -olhe, ii•bilites [,ax deducted at snu=; 

1,212,268,173 -Registration I Renewal lee received in advance 

11,l01,196,56'2 

Significant accounting policies and notes forming part of accounts - Annexure IX 
Notes: 

The inlcrmation relating to f1Xed assets is given in Annexure I. 
2 The information relating to investments is given in Annexure II 

Flgu res for the 
current year 

(Rs.) 

46,026,l51 

3,091,134 

91,195,888 

18,133,402 
1,231,892,626 

12,788,469,716 

J The information relating to current assets.loans and advances is given tn Annexure Ill 

Figures for the 
previous year Assets 

(Rs.) 

.. 

11,301.196,562 

4 Delails of I RDA fund is given in Annexure N (Fund includes grants received from Central Goverr.ment, other organisations " r.d oodtes '" terms of section 16 of the Ac,) 

~ 

5 Details of contingent liabilities is given in Annexure V. 
6 All annexures to statement of affairs and notesfinformation relating to accounting policy forming part or accounts 

-~ 
Kr 

(Prassad Rao Kalayru) 

CAO 

[L.ri~ 

~ 

~i 
.\ 

{O.D.SingR) 

Member 

,A,~ . 

(M.Ramaprasad) 

Member ~ 

Figures for the 
curr~nt year 

[R s,) 

12,788,469,716 

= 2ge i. :::· 
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Form - B 
INSURANCE REGUL'.ATORY AND DEVELOPMENT AUTHORITY 

IN~OME AND EXPENDITURE ACCOUNT FOR THE YEAR ENDED 31st MARCH 2014 

Fig ures for the ' Expenditure Figures for the Figures for the Income 
previous year current year previous year 

(Rs.) 11u.1 IRs.) 

20,948,896 Payment to chairperson and members 20,511,533 Grants In Aid 
265,693,119 Payrn,t,t to and provision for members of staff [SH Note 1) ·;!76,937,805 Received 
147,528,427 Estabif lln)l!llt expenses [See Note 2) 355,339 ,207 Receivable 

10,872,483 Rent 2~,003,499 Less: Transferred to capital fund 
39,734,341 Research & consultation fees . 34,694,976 Fees: 

1,140,363 Se.rnUtl!:rs.ccnfe1ence. publications . etc -- ; Registration fee5 
- fnler-,sl [See Note 3I ; 1,943,360 Surveyors fees 

11,769,921 Deprecia ti-on 24,303,127 150,000 Registration rees- lns: . .n~rs 
. Cap,ta! assets written off Registration fees - Agents 
• Loss on write off of asset Registration fees - Brokers 
• Provison fur doubtful debls and advances 40,000 ~ egistration fees• TPAs 

50,000,000 Oelrelo]>JTTent expenditure 147,526,187 480,0D0 Registration lees - Rel err_al entity rees 
48,412,728 Promqtional expenditure 29,7,27,245 - 200,000 Registration of insurance repository 

1,639,168 Other expenses 1,451,282 50,000 Registration of web aggregator 

1,836,578,209 Ex.cess of income over expendiutre for the year carried down 1,402,009,438 Renewal Fees 
1,041,952,198 Renewal of licences - Insurer 

310,142,330 Renewal .Jf license - Agents 
- . 30,316,708 Renewal of licence-Brokers 

120,000 Renewal or licence - TPA 
Others 

56,759,056 Penalt ies.fines etc 

• Seminar, conferences and publ1c.ations etc 

• Income from investments 

986,313,117 lntere-st on deposits -interest on deposits with schd banks 
Interest on advances 

i) granted to members of staff for hOL.1Sing and other 
5,597,587 purposes 

u} For other purpose 
253,300 Misct,!lanaous inc,,me 

2,434,317,656 2,416,504,299 2,434,317,656 

Significant accountln~ policlt■ and notes fonnlng part of accounts• Annexur, IX: 

~ ::. 

1 

i 
The information re:ating to payment to arid prol/ision for employees is given in Annexure \/1 
The inlormat,on relating to es:ablishment expenses is given m Annexure VII 
The information relating to interest amount is given in Anenxure Viii 

.n'/ ·\ 
1· (, 

(Prassa~R~o Kalayru) 
CAO 

~ .. 

(l;-f/ 

'hl~ 
(0.~jCgh) 
Member 

· /1"t._.. 

(M.RamapraaacJ) 

Member 
,~~1/ ~ 

M~ - Chairman 

Figures for the 
current year 

- -
(Rs.I 

2,279,235 
50,000 

400,000 

50,000 

1,110,474,347 
332,913,625 

44,454,310 
485,100 

50 ,746,575 

&66,826,707 

7,521,998 

302,402 

2,416,504,299 
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FORM• C 
INSURANCE REGULATORY AND DEVELOPMENT AUTHORITY 

RECEIPTS AND PAYMENTS ACCOUNT FOR THE YEAR ENDED MARCH 31, 2014 
RECEIPTS AmounUR•I PAYMENTS 

[1 ) (21 f:l) 
To Balar,i:e Drought forw.arc! Sy Resurch and Co1uu1t.Ufan fees 

Cash al bank 682,6]1 ,822 By Seminars, conference, publications etc. 
Cash in hand 70,000 By Rent paymonts 
Cheques on hand & ay Development expenditure 
Cash I Cheques in transi1 • Sy Promotional exper,dlture 

To R&glstration fees By Payment to chairperson and members 
Insurance comparnes 50.000 (I) Pay and allowances 
Th}rd party administralors ; {ii) 01her benel"its 
Insurance brokers (iii) Travelling expenses 
Insurance repos:to-y 
Insurance web aggiegator 50,000 By Establishment expenses 
RereFfal entity fees ~o.cno (1) Pay and aUowances 
Others (ii) Other aenefits 

To R~gistration rer,e'"w.11 fees (iii) Travelling expenses 
Insurance companies 1. 136,021,296 (1~~1ir1;.menl oeneriis 
Third party adminislrators 48~. 100 By Office exp•nsas 
ln~rance surveyors Z,27',1 ,235 By lntervsl on 
lns~rance agents 326,991 .127 (i) Government loans 
Insurance brokers 44,4.54,310 (ii) Olher loans 
Otners By Purch.a5e or assets 

To Penalties,fines from insurers and Intermediaries S0,HG.575 By Capital wortt-ln-progres.s 
By Advances to staff and othan, includlng travel advance 

To Inccmc from 1nveatme.nu . By Investments" 
To Sa l• of inve$Un~na 3.Jsu~_. oo By R&payment of Government loans/ fees 

ro Grants Br ~payment Of 0!.het loans 
i) Central Government I State Govt/ olhers • By Payment to ln5ur11nce lnforma· 10n Bureau 
ii) Gift and donalions 

To Loans 
To Sales of publication etc. 
To Sale of assets ~ By Balance curied forward 

(i) Cash al bank 
To interest received on (a) Bank. or India, Basheerbagn Br. AIC ., 19 

Deposits 890,610,2.5 7 (b) Bank. of India. Baslleartiagh Br. A/C -1938 
Advances (c) ICICI bank.. H1mayalnagar Br 
Others id) 1OB, New Delhi • 

To Recoveries from employees (e) State bank of India, Parisrama Bllavan Br 
(a) Loans and advances 17 , <lS l,4◄7 (ii) Cash 1n hand 
(b l 1n1e-reSt on loans ano ad"var,cos 3,570 \RDA Hyderabad 
lC) Misc recoveries Delhi Office 

To Other receipts Delhi guest house 
(a) Miscellaneous income 302,<02 (iii) ChequPs in hand 
(b) Securily deposit from Contraclors 25,000 (t\l) Cash/ cheques in tr~nsit 
f,C) Security deposil re1eived back 1,639 
(d) Interest on bank Account - 526 
(ej Recoveries from IIRM and AP//C for building&NSEJT 165,621,538 

12,678 ,Ug,051, 

AmounllRs) 
14) 
J•.21s.,ss 

S.773 
2J ,S.J;.Z9J 

161,713.<12. 
29,727 2<5 

18 ,370,968 
· , 164.732 
9,!!46 ,355 

l-'J2,f e0 11>3 
73,766,215 
2a.639 n o 
35,967 ,«9 

l lD.2,:3 loo 

. 
B,462 .~SJ -

36.4'85,57\ 
J7 .oso.osz 

11 5 I 7 ,ou-,.000 

Jll .550 000 

33'3lCS\ .; 
78,992 520 

25.« 6 
1,425,365 
\11 13a36 

, 5.000 
25,000 
10 000 

l 
I H . ITT-S,!.tg .Cl§E. 

~v 
{D.D.S ing~ 
Member ' 

/I~ L /f,'f-J;r(J / ~ 
~ .Nair 1/ ---rr:~;".Vijayan) (Prassad Rao Ka\ayru) 

CAO 

1}>-;jy- -----

(M.Ramaprasad) 
Member Me7 Chairman 

~ 
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Particulars 

{1) 
Office PremisP.s 

(a) Land 

(b) Building 
Residential Flats 

i_a) Land 

(b) Builcing - office 
premiseslGuast nouse) 

Vehicles 
Equipments I 

Furniture and Fixtures 
Com_puters 
Books 

ll 

Total 

,.r-~ 
:( 

(Prassad Rao Kalayru) 
CAO 

~ 

~, 

ANNEXUREI 
INSURANCE REGULATORY AND DEVELOPMENT AUTHORITY, HYDERABAD 

Schedule of fixed assets annexured to and forming part of balance Sheet as on 31st March 2014 

Gross block 

Additions 
Cost as on during the 
01 04.2013 ~ear 

[2) (3) 

10.000 

65,729,030 . 

23,155,752 . 
1.259.242 
7,883,315 2,863,045 

15,195,407 369.184 
43,258,115 39,468.305 

1.875. 963 5,326 
158,367,824 42,705,860 

i/ 
(D.D.Sii)~h) 

Member · 

Sold/disposed of 
during the year 

(4) 

• I 

Total as on As on 
31 3.2014 o, 04 .2013 

(5) (6) 

10.000 I 
65.729.030 4 081 ,953 

... 
23,155,752 1 599.215 

1.25s.242 I 792.837 
10,746.360 5,719,830 
15,565.591 8,739.380 
82,726,420 34,046,435 

1.881 ,289 1.875.963 
201 ,073,684 56,855,613 

/\~.l 

(M.Ramaprasad) 
Member 

Depreciation Net block 

I For the the As on As on As on 
vear Adjustments 31 03 2014 31 03. 2013 31 03 2014 

(7) (8) (9) (10) (11) 

10.000 10,000 

3 082.354 7 .1 64,307 61,647,077 56.564 ,723 

I 
1,077 826 2,677,041 21,556.537 l 20,478 T11 

12D,752 913.S89 466,405 345.653 

714,653 6 ,434 ,483 2.163.485 4.311,877 

1,212,521 9 951 ,901 6.457.027 5,613,690 

18.089.695 52.136 130 9,211.680 30,590.290 

5.326 1.681 .289 I . 
24,303,127 81 ,158,740 I 101.s12.211 I 119,914,944 

J.':.::~/ ~ 
Mem~ ;:::.. Chairman 
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ANNEXURE-11 
INSURANCE RAGULATORY AND DEVELOPMENT AUTHORITY Attached to and forming p~rt or balance sheet as at 31st Mnch,2014 

li\VESTMENT 

Particulars 

il Fixed deoosi!~ with bank 

Name of the bank Date Amount (Rs) 

PART-A-Matured deposits as on 31-03-2014 Indian Overseas Bank 31-Mar-12 50.000.000 Allahabad Bani.: 31-Mar-12 50.000,000 Bank of India. Bashc:erbagt1 31-Mar-12 20.000.000 Indian Overseas Bank 31-Mar-l2 50.000,000 Syndicate Bank 3 l-Mar-12 100.000.000 Vijaya Bank 24·-Apr-12 200.000.000 Andhra Bank 24-Apr-12 130.000.000 Oriental Bank of Commerce 24-Apr-1 2 60.000.000 Bank of India. Bashecrbagh 24-Apr- 12 I 00.000.000 Oriental Bank ofCommerc,, 25-Apr-12 60.000.000 Jndian Bank 8-Jun-12 70.000,000 Bank of India. Basheerbagh 7-Jun-12 110,000,000 Andhra Bank 7-Jun-12 I 00.050.000 Central Bank of !ndla 7-Jun-12 120.000,000 Union Bank of India 7-Jun-12 100.010.000 Central Bank of India 29-Jun- I 2 120.000.000 Bank of India. Bashcerbagh 29-Jun- l 2 I 00.100.000 UCO Bank. Madhapur l 7-Jul-12 80.000.000 Andhra Bank. SR Nagar l 7-Jul-12 50.000.000 SB!, Ranigartj 17-Jul- l 2 20.000.000 Oriertal Bank 0i Corr.mere.: 2 Au,;--12 50.000.000 Oriental Bank of Commerce 2-!\ug-12 20.000.000 IJCO Bank. Madhapur 3-Aug- 12 60.000.000 Indian Bani_ 3-Aug- 12 50.000.000 Union Bank of lndi3 3-Aug- 12 70.000.000 Vjjaya 13ank 2 1-Sep- 12 49.000.000 Vijay_a Bank 2 I-Sep- I? 21.000.000 Central bank of india 21 -Sep-l2 60.000.000 

r';t~ 
~./ ~---·,.,.. ' ' 

_ . .., .... y :,,---

1/ 

Rate of Date of 
Interest 

Period 
maturity 

10.65% - 365 31-Mar-13 
10.80% 365 31-Mar-13 
10.65% 365 31-Mar-13 
9.50% 365 31-Mar-13 

10.65% 365 3 I-Mar-13 
9.70% 365 24-Apr- 13 
9.65% 365 24-Apr-13 
9.65% 365 24-Apr-13 
9.62% 365 24-Apr-l 3 
9.65% 365 25-Apr-l 3 
9.50% 333 7-May-13 
9.90% 365 7-Jun-13 
9.90% 365 7-Jun-13 
9.95% 365 7-Jun-13 
9.86% 365 7-Jun-13 
9.85% 365 29-Jun- I 3 
9.70% 365 29-Jun-13 
9.45% 365 17-Jul- l 3 
9.40% 365 17-Jul-13 
9.00% 365 17-Jul-13 
9.25% 365 2-Aug-13 
9.25% 36S 2-AU!!- 13 
9.25% 365 3-Aug- ! 3 
9.25% 365 3-Aug-13 
925% 36S 3-A ug- 13 
9.30% 365 2I-S~p-13 
9.30% 365 2 I-S~p-1 3 
9.25% 365 21-Sep-13 

Figures for the Figure, for the 
Current previous 

Year(Rs) \'ear(Rs) 

Interest 
Interest Accrued Received in 
till 3 1/03/20 I 4(Rs) 2013-14(Rs) 

5570380.00 . 
5622663.00 -
2216586.86 -
5223072.00 . . 
11147749.00 -
20117153.00 -
13006318.00 -
6002916.00 -
9972639.19 -
6002916.00 . 
6658580.00 . 
I 1301003.33 . 
I 0278776.00 . 
l 2392945.00 -
I 023 1621.00 . 
I 2263 8 I 3 .00 
I 0068634.86 . 
7832152.00 . 
4868286 .00 -
1861666.00 . 
4787917.00 . 
1915167.00 . 
5745501 .00 -
4787917.00 -

t 6703084 .00 . 
4718403.00 I 
2022173.00 . 

I 5745501.00 . 



Particulars Figures for the Figures fo r the 
Current previous 

i) Fixed deposits with bank Year(Rs) Year(Rs) 
SL.No 

Rate of Date of 
Interest 

Interest Accrued Amount (Rs) Period Received in Name of the bank Date 
Interest maturity till 31 /03/2014(Rs) 2013-14(Rs) 

Vijaya Bank 17-Oct-12 49.900.000 9.30% 365 17-Oct- 13 4805068 .00 . 
Bank of Bai oda 17-Oct-12 50,000,000 9.25% 365 17-Oct-13 478791 7.00 . 
Bank of Baroda 17-Oct-12 70.000.000 9 , 5% 365 17-Oct-13 6703084.00 . 
Union Bank of India l 7-Oct-12 9.999.900 9.25% 365 l 7-Oct-13 957574.00 . 
Vijaya Bank 18-0ct-12 49.900.000 9.3 0% 365 I 8-Oct-13 4805068.00 -
Vijaya Bank I 9-Oct-12 200,000 9.30% 3'5 19-Oct-I 3 19259.00 . 
Andhra Bank. SR Nngar 14-Nov-12 30.000,000 9.00% 365 14-Nov-13 2792500.00 
Union !lank o f h, d ia 14-Nov-l" 30.000.000 9.00% 36:5 14-Nov-l 3 2792500.00 . 
Bank of Baroda 14-Nov-12 30.000.000 9.00% 365 14-Nov- 13 2792500 .00 . 

Punj ab National Bank 16-Nov-12 40.000,000 9.00% 365 16-Nov- 13 3723333.00 I 
Punjab National Bank 1 S-Dec-12 35.000.000 9.00% 365 15-Dec-l 3 3267326.00 -
Punjab National Bank 15-Dcc-l 2 35.000.000 9.00% 365 15-Dec-l 3 3267355 .00 . • Vijay11 Bank 15-Dec-12 I 10.000,000 9.10% 365 15-Dec-13 I 0386809.00 . 
Oriental Bank of Commerce 15-Dec-\2 30.000,000 9.00% 365 15-Dec-\3 2800586.00 . 
Oriental Bank ofComrnerct: 15-Dec-12 40.000.000 9.00% 365 15-Dec-13 3734114.00 -
Vijoya Bank 18-Dec-12 80.000,000 9.10% 365 18-Dec- 13 7532219.00 -
Bank of Baroda 18-Dcc-12 50.000,000 9.00% 365 18-Dec-13 4654166.00 -
Indian Bank 21-Dec-12 45.000.000 8.75% 365 21-Dec- 13 4068594.00 
Vijaya Bank 22-Dec-12 45.000.000 9.1 0% 365 22-Dec-13 42491 48.00 . 
Central Bank of India 22-Dec-12 45.000.000 9.00% 365 22-Dec-13 4200727.00 
Vijay-a Bank 76-Dt:c-12 200.000.000 9.1 0¾ 365 26-Dec-l3 18830548.00 . 

I Union Bank of India 26-Dec-12 I 120,000,000 9.05% 365 26-Dec-l 3 11234152.00 -
Union Bank of India 26-Dec-12 120,000.000 9.05% 365 26-Dec-13 11 '.i.34 I 52.00 -
Canara. Bank 26-Dec-12 130.000,000 9.05% 365 26-Dec-13 12170331.00 -
Allahabad Bank 26-Dec-l?. 40.000.000 9.00% 365 26-Dec- I 3 3723333 .00 -
Allahabml Bank 26-Dec-12 49.000,000 9.00% 365 26-Dec-13 4561083.00 . 
Allahabad Bank 26-Dec-12 21 .000,000 9.00% 365 26-Dec-13 I 954750.00 -
Punjab National Bank 26-Dec-12 50.000,000 9.00% 365 26-D~c-13 4654166.00 -
Punjab National Bank 26-Dec- 12 50,000.000 9.00% 365 26-Dec-I 3 4654166.00 . 
Andhra Bank. SR Nagar 26-Dec- 12 50.000.000 9.00% 365 26-Dec- I 3 46541 66.00 . 
Bank of Baroda 26-Dec- 12 50.000.000 9.00% 365 26-Dec-13 4654166 .00 -• Vijaya Bank 27-Dcc-12 49,900,000 9.10% 365 27-Dec· 13 4698222.00 . 
Union Rank of lndia 27-Dec- l 2 150.000,000 9.05% 365 27-Dec-l l 14042690.00 . 

'I 
_l~ j ,. 
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Particulars 

i) Fixed denos iis with b;tnl< 

Name of the bank 

L.;nion Bank of India 
Canara Bank 
Canara Bank 
Allahabad Bank 
Allahabad Bank 
Allahabad Bank 
Andhra Bank 
Punjab National Ba"k 
C emral Bank of India 
Bank of Baroda 
Bank of Baroda 
Bank of India 
Andhra.Bank 
Vijaya Bank 
Andhra Bank 
Oriental Bank of Commerce 
Oriental Bank of Commerce: 
Oriental Bank of Commerce 
Yijaya Bank 
Canara Bank 
Oriental Bank of Commerce 
Oriental Bank of Commerce: 
Oriental Bank of Commerce: 
Unio!l Bank ofindia 
Union Bank of India 
Union Bank of India 
Canara Bank 
Central Bank ,lf 1 ndia 
Punjnb National Bank 
Punjab National Bank 
Yijaya Bank 
Bank of India 
Dank of India 

-·{½,· ' _. ' .. , · 
I 

•✓1 
~ ;. 

"\ 

I 
Date Amount (Rs) 

27-Dec-l 2 ] 50.000.000 
27-Dec-\2 200.000.000 
27-Dec-l 2 100.000.000 
27-Dcc-12 49.000,000 
27-Dec-11 40.000.000 
17-Dcc- l 2 31.000.000 
27-Dec-12 90.000,000 
27-0<:c-l2 100,000.000 
27-Dec- I 2 110.000,000 
27-Dcc-l 2 I 00.000.000 
27-Dcc-12 I 00.000.000 
27-Dec-12 60.000.000 
27-Dec-! 2 50.000.000 

28-Dec-l2 100,000 
28-Dcc-12 90.000.000 
28-Dec-I2 30,000,000 
28-Dec-12 30.000.000 
28-Dec-12 30,000.000 
31-Dec-!2 20.000.000 
31-Dec-l2 lOS.000.000 
3 l-Dec-12 100.000.000 
Jl-Dec-12 100,000.000 
3I-Dec-12 I 00.000.000 
3 l-Pc:- 11 250,000.000 
31-Dec-l 2 160.000.000 
31-Dcc-l 2 160.000.000 
31-Dec-12 100.000.000 
3 l-Dc:c-12 300.000.000 
3 l•Dec-12 80.000.000 
3 l-Dec-l2 80.000.000 
31-Dc:c-12 29.900.000 
3 I-Dec-12 350,000.000 
3 1-Dec-l 2 11 0.000.000 

(lP t 

~/ 

Rate of 0Rte of 
Interest 

Period 
maturity 

9.05% 365 27-Dec-l 3 
9.05% 365 27-D,c-13 
9.05% 365 27-Dcc-13 
9.00% 365 27-Dec-lJ 
9.00% 365 27-Dec-13 
9.00% 365 27-Dec-l 3 
9.00% 365 27-Dec-l 3 
9.00% 365 27-D~c-lJ 
9.00% 365 27-Dec- I 3 
9.00% 365 27-Dcc-13 
9.00% 365 27-Dec- I 3 
8.75% 365 27-Dec-13 
9.00% 365 27-Dec-l J 

9.00% 365 28-Dec-l 3 
9.00% 365 28-Dec-l 3 
9.00% 365 28-Dec-l 3 
9.00% 365 28-Dec-13 
9.00% 365 28-Dec-13 
9.10% 365 3 l-Dec-13 
9.05% 365 3l-Dec-l3 
9.10% 365 31-Dec- lJ 
9.10% 365 31-Dec-13 
9. 10% 365 3 l-Dec-13 
9.05% 365 31-Dec-13 
9.05% 365 3 l-Dec-13 
9.05% 365 J 1-Dec-13 
9.05% 365 3 l-Dec-13 
9.10% 365 31-Dec-13 
9.00% 365 31-Dec-13 
9.00% 365 3 l-Dec-13 
9.1 0% 365 31-Dec-lJ 
9.00% 365 J 1-Dc:c·IJ 
9.00% 365 3 i-Dec-13 

Figures for the Figures for the 
Current previous 
Year(Rs) Year(Rs) 

Interest 
Interest Accrued Received in 
till 31103/2014(Rs) 2013-l4(Rs) 

32766276 .00 
l 8723587 .00 -
9361793.00 -
4561083.00 -
3723333.00 -
~88 5583.00 -
8377499.00 -

I 9308332.00 

I 
9945451.00 -
9308332.00 -
9308332.00 . 

I 5424791.57 . 
4654166.00 -

9308 .00 . 
8377499.00 
2792500.00 . 
2792500.00 . 
2791500.00 -
1883055.00 -
9829875.00 . 
9415274.00 -
9415274.00 . 
9415274.00 . 

23404483 .00 . 
l 4978869 .00 -
14978869.00 -
l 8723573.00 
28245822.00 -
7446666.00 -
7446666.00 -
1815167.00 . 
32579 I 61.58 -
102391 65.00 . 



Particulars 
Figures for the Figures _for the I 

Current previous 

i) Fixed deposits with bank Year(Rs) Year(Rs) 

SL.No 

Rate of Date of 
Interest 

Interest Accrued Name of the bank Date Amount (Rs) 
Interest 

Period 
maturity 

Received in 
till 31/03/2014(Rs) 

2013-14(Rs) 

Bank of India 31-Dec-12 I I 0.000.000 9.00% 365 31-Dec-13 10239165.07 -· 
Allahabad Bank I-Jan-13 49.000,000 9.00% 365 1-Jan-14 4561083.00 -
Allahabad Bank 1-Jan-13 30.000,000 9.00% 365 l-Jan-14 2792500.00 -
Allahabad Bank 1-Jan-13 21.000.000 9.00% 365 1-Jan-14 1954750.00 . 
Andhra Bank I-Jan-13 100.000.000 9.00% 365 1-Jan-14 9308332.00 
Yijaya Bank 1-Jan-13 20.100.000 9.10% ~65 I-Jan-14 1892470.00 
,\ndhra Bank l-Jan-13 50.000.000 9.10% 365 1-Jan-14 4654166.00 
Andhra Bank 1-Jan-13 50.000,000 9.00% 365 1-Jan-14 4654166.00 
Andhra Bank l-Jan-13 50,000.000 9.GO¾ 365 1-Jan-\4 4654 \66.00 
Bank of Baroda 1-Jan-13 50,000,000 9.00% 365 1-Jan-14 4654166.00 
Central Bank of India I-Jan-13 90,000,000 9.10% 365 l-Jan-14 8473747.00 • Central Bank of India l-Jan-13 40,000.000 I 9.10% 365 1-Jan-14 3766110.00 I 
Yijaya Bank 2-Jan-13 30,000.000 9.10% 365 2-Jan- 14 2824582.00 
Canara Bank 3-Jan-13 100.002.000 9.05% 365 1 3-Jan-14 9361980.00 
Corporation bank 3-Jan-13 100,002.000 9.00% 365 3-Jan-\4 9308486.00 
Yijaya Bank 1 S-Jan-13 52.500,000 9.10% 365 15-Jan-l4 4943019.00 
Corporation bank l 5-Jan-13 I 02.500,000 9.00% 365 l5-Jan-14 9541008.00 
Bank of India 15-Jan-13 1 I OS.000.000 9.00% 365 15-Jan-l 4 9773748.47 
Bank of India I 5-Jan-13 I 05.000,000 9.00% 365 15-Jan-\4 9773748.47 
Oriental Bank of Commerce 15-Jan-13 20,000,000 9.00% 365 15-Jan-14 \861666.00 
Punjab National Bank 15-Jan-13 25,000,000 9.00% 365 15-Jan-14 2327083.00 
Andhra Bank 1 S-Jan-13 20.000.000 9.00% 365 I S-Jan-14 1861666.00 
Andhra Bank I 9-Feb-13 50.000,000 9.00% 365 19-Feb-14 4654166.00 
Bank of Baroda 22-Feb-l 3 100.500.000 9.36% 365 22-Feb-14 9742160.00 
Bank oflndia 23-Feb-13 I 00.500.000 9.15% 365 23-Feb-14 9544081.00 
Bank of India 18-Mar-l 3 50.000.000 9.50% 365 28-Mar-14 4921913.95 
Bank of India 9-\fay-13 9.900.000 6.75% 90 7-Aug-13 164774.00 

TOTAL(PART Al 9361063900 890610267 

PART-B-Deposits outstanding as on 31-03-2014 • Andhra Bank 2-Apr-13 80.000,000 9.00% 365 1-Apr-14 - 7405862 
Punjab National Bank 2-Apr-13 80,000,000 9.00% 365 2-Apr-14 . 7405862 
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SL No 

Particulars 

i) Fixed deposil.s with bank 

Rate of Name of the bank Date Amount (Rs) 
Interest 

Period 

Punj ab National Bank 2-Apr- 13 80,000.000 9.00% 365 
Vijaya Bank 2-Api:- 13 150.000,000 9.25% 365 
Canara Bank 2-Apr• 13 130.000.000 9.10% 365 
Uco bank 2-Apr- 13 250,000.000 9.45% 365 
union Bank or India 2-Apr- 13 80,000,000 9.00% 365 
Allahab ad Bank 2-Apr-13 ·l0.000.000 9 .00% 365 ... 
Allahabad Bank 2-Apr-13 40.000,000 9.00% 365 
Punjab National Bank 26 -Apr-13 t00.000,000 9.00¾ 365 
Punjab National Bank 16-Apr-13 100.000,000 9.00% 365 
Andlm1 Bnnk 26-Apr- 13 90.000,000 9.00% 365 
Andhr2 Bank 26-Apr-13 90.000,000 9.00% 365 
Andhra Bank 26-Apr- 13 50.000,000 9.00¾ 365 
Union Bank of India 26-Apr- J 3 90.000.000 9.00% )65 
Punj ab National Bank S-Jun-13 30,000.000 9.00% )65 
Vijaya Bank 5-Jun-13 50.000,000 9.10% 333 
Allahabad Bank 8-Jun- lJ 160.000.000 9.05% 365 
Vijaya Bank 8-Jun-13 60.000.000 9.1 0% 365 
Bank of India 8-Jun-13 100, 100,000 9.00% 365 
Canara Bank 8-Jun-13 50.000,000 9.00% 365 
Hank of India 11-Jun-\3 I 00, I 00.000 9.00% 365 
Punjab National Bank 
Central Bank of India 
C~ntral Bank of India 
Cenrral Bank of India 
Cenlral Bank of India 
Ccntrnl Bank of India 
Central Bank of India 
Central Bank of India 
Central Bank oflndia 
Central Bank uf India 
Central Bank of India 
Central Bank of India 
Central Bank of lndia 

¾~/ 

2-Jul-13 60.000.000 
2-Jul-13 9.500.000 
2-Jul-13 9,500.000 
2-Jul-13 9.500.000 
2-Jul-13 9.500.000 
2-Jul-13 9.500.000 
2-Jul-13 9,500.000 
2-Jul-13 9,500.000 
2-Jul-1 J 9.500.000 
2-Jul-13 9.500.000 
2-Jul -13 9,500.009 
2-Jul-13 5,000.000 
'1-Jul-13 9,500.000 

/) Rn/ 
,..(' 

L/2::.-· 
/ -~---

9.00% 365 
9.00% 365 
9.00% 365 
9.00% 365 
9 .00% 365 
9.00¾ 365 
9.00% 365 
9.00% 365 
9.00% 365 
9.00% 365 
9.00¾ 365 
9.00% 365 
9.00% 365 

Figure.~ for the Figures for the 
Current previous 
Year(Rs) \' ear(Rs) 

Date of 
Interest 

Interest Accrued 
maturity 

Received in 
ti ll 31/03/2014(Rs) 2013-14(Rs) 

2-Apr-14 - 7405862 
2-Apr-14 14285047 
2-Apr- 14 - 12172788 
2-,>.pr-14 . 14341363 
2 -Apr-14 - 7405862 
2-Apr-14 - 3702931 
2-Apr- 14 - 370293) 
26-A pr- l4 - 8645273 
26-Apr-14 - 8645273 
26-Apr-14 . 7780746 
26-Apr-l4 7780746 
26-Apr-14 - 4322636 
26-Apr-14 . 7780746 

I 5-Jun- I 4 . 2287555 
5-Jun-14 - 385639) 
8-Jun- l 4 - 12147247 
8-Jun- I 4 . 4581240 
8-Jun-14 7556223 
8-Jun-14 - 3774338 
l\-Jun-14 . 7479640 
2-Jul-14 - 4161972 
2-Jul-14 . 658979 
2-Jul-14 - 658979 
2-Jul-14 - 658979 
2-Jul-14 - 658979 
2-Jul-14 - 658979 I 2-Jul-14 - 658979 
2-Jul-l-l . 658979 
2-Jul-14 658979 
2-Jul-14 . 658979 
2-Jul- l 4 - 658979 
2-Jul-14 . 346831 
2-Jul-14 . 658979 



SL.No 

• 

• V 

Particulars 

i) Fixed deposits with bank 

Rate of N ame of the bank Date Amount (Rs) 
Interest 

Period 

C.:ntral Bank of India 2-Jul-13 9.500,000 9.00% 365 
Central Bank of India 2-Jul-13 9,500.000 9.00% 365 
C.:ntral Bank of India 2-Jul-13 9.500,000 9.00% 365 
C.:mral Bank of India 2-Jul-l 3 9,500.000 9.00% 365 
Cl!ntral Bank of India 2-Jul-13 9.500.000 9.00% 365 
Central Bank of India 2-Jul-13 9.500.000 9.00% 365 _ 
Central Bank of India 2-Jul-13 9.500.000 9.00% 365 
Central Bank of India 2-Jul-13 9.500.000 9.00¾ 365 
Central Bank of India 2-Jul-13 9,500,000 9.00% 365 
Central Bank of India I 2-Jul-13 5.000.000 9.00% 365 
Punjab National Bank ! 9-Jul-13 70.000.000 9.00% 365 
Allahabad Bank 19-Jul-l 3 7.500.000 9.00% 365 
Allahabad Bank I 9-Jul-13 7,500.000 9.00% 365 
Allahabad Bank 19-Jul- l 3 7.500.000 9.00% 365 
Allahabad Bank I 9-Jul-13 7,500.000 9.00% 365 
Allahabad Bank 19-Jul-13 7.500,000 9.00% 365 
Allahabad Bank I 9-Jul-13 5.000.000 9.00% 365 
Allahabad Bank I 9-Jul-13 7.500,000 9.00% 365 
Indian bank 20-Jul- I 3 2.500,000 9.00% 365 
Indian bank 20-Jul-13 9,500,000 9.00% 365 
Indian bank 20-Jul-13 9,500.000 I 9.00% 365 
Indian bank 20-Jul-l 3 9.500.000 9.00% 365 
Indian bank 20-Jul- l 3 9,500,000 9.00% 365 
Indian bank. 20-Jul-JJ 9.500.000 9.00% 365 
Allahabad Bank 6-Aug-13 65,000,000 9.30% 365 
Cencral bank of India 6-Aug-13 165,000,000 9.60% 365 
SBH 24-Sep-13 145.000.000 10.10% 365 
Vijaya Bank 18-0ct-13 47 .500,000 9.30% 365 
Bank of Baroda 18-0ct-l 3 75.000.000 9.10% 365 
Bank of Baroda I 8-0ct-13 75.000.000 9.10% 365 
Vijaya Bank 23-0ct- I 3 30.000.000 9.20% 365 
JOB l4-Nov-13 90.000,000 9.10% 365 
Oriental Bank of Commerce !6-Dec-13 490.000.000 9.20% 36S 

(1,r-(' 
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Figures for the Figures for the 
Current previous 
Year(Rs) Year(Rs) 

Date of 
interest 

interest Accrued 
maturity 

Received in 
till 3 I /03/20 l 4(Rs) 

Z013-14(Rs) 

2-Ju\-14 . 658979 
2-Jul-14 . 658979 
2-Jul-!4 . 658979 
2-Jul-14 . 658979 
2-Jul-14 . 658979 
2-.lul-14 - 658979 
2-Jul-14 . 658979 
2-Jul-14 . 658979 

2-Ju!-14 . 658979 
2-Jul-14 . 346831 
I 9-Jul-14 . 4552157 
I 9-Jul-14 . 487731 
l 9-Jul-14 . 487731 
19-Jul-!4 - 487731 
19-Jul-14 . 487731 
l 9-Jul-14 . 487731 
l 9-Jul-14 . 325154 
19-Jul-14 . 487731 
20-Jul- I 4 . 161939 
20-Jul-!4 . 615370 
20-Jul-14 - 615370 
20-Jul-14 . 615370 
20-Jul- 14 - 615370 
20-Jul- l 4 . 615370 
6-Aug-14 . 4064 t 32 
6-Aug_-14 I 0661376 
24-St:p-14 . I 7833715 
18-0ct- 14 . 2055150 
18-0ct-14 . 3172819 
18-0ct-14 . 3171819 
13-0ct- 14 . 1244420 
14-Nov-14 . 3180557 
16-Dec-14 . 13422522 



SL.No 

• 

• 
/ , / 

·-.i' 

i) Fixed deposits with bank 

Name of the bank 

Vijaya Bank 
Oriental Bank of Commerce 
VijaynBank 
Oriental Bank of Commerce 
!OB 
Bank of Baroda 
Vijaya Bank 
Canara Bank 
Indian bank 
Indian bank 
Indian bank 
Indian bank 
Indian bank 
Indian bank 
10B 
10B 
!OB 
108 
Bank of Baroda 
Bank of Baroda 
Bank of Baroda 
Bank of Baroda 
Vijaya Bclllk 
Camm! Bank 
C.:ntre.1 Bank of I nd::i 
Indian bank 
Indian bank 
Indian bank 
lmlian bunk 
Indian bank 
Indian bank 
108 

Bank of Baroda 

Date 

19-Dec- l 3 
19-Dec- I 3 
23-Dec-l 3 
23-Dec-l 3 
23-Dec-l3 
23-Dec-13 
27-Dec-13 
26-Dec-l3 
26-Dec-l 3 
26-Dec-13 
26-Dcc-13 
26-Oec-13 
26-Dec-13 
26-Dec-l 3 
26-Dec-13 
26-Dec- l 3 
26-Dec-l3 
26-Dec-!3 
26-Dec-13 
26-Dec- I~ 
26-Dcc-l 3 
26-Dec-13 
27-Dec-l 3 
27-Dec-13 
27-Dec-l3 
27-Dec- l 3 
27-Dec-l 3 
27-Dec-13 
27-Dec-i3 
27-Dec-13 
27-Dec-l 3 
27-Dec- l 3 
27-D~c-13 

' / 
LP" 

Particulars 

Rate of Amount (Rs) 
ln,erest 

Period 

150,000.000 9.20% 365 
140,000.000 9.20"/o 365 
170,000.000 9.20% 365 
20.000.000 9.15% 365 
90.000.000 9.10% 365 
90.000.000 9.1 0% 365 

200.000.000 9.25% 365 
200.000.000 9.21 % 365 
50.000,000 9.16% 365 
10.000,000 9.1 6% 365 
10.000.000 9.16% 365 
10.000,000 9.1 6% 365 
10.000,000 9.16% 365 
10.000,000 9.1 6% 365 
95 ,000,000 9.10% 365 
95.000,000 9.1 0% 365 
95.000.000 9.10% 365 
65.000,000 9.1 0% 365 
95.000,000 9.1 0% 365 
95.000.000 9.10% 365 
95,000.000 9.10% 365 
65.000 ,000 9.10% 365 
110.000.000 9.25% 365 
330.000;000 9.21% 365 
3 10.000.000 9.21% 365 
50.000.000 9.16% 365 
10.000,000 9.16% 365 
10.000,000 916% 365 
!0.000,000 9.16¾ 365 
10.000.000 9.16% 365 
10.000.000 9.1 6% 365 

560.000,000 9.1 0% 365 
I 00.000.000 9.10% 365 

.,g,:z:./ ..... 
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Figures for the Figures for the 
Current previous 
Year(R.s) Year(Rs) 

Date of 
lnteresl 

Interest Accrued 
maturity 

Received in 
till 3 l/03/2014{Rs) 2013-14(Rs) 

l 9-Dcc-14 - 3991537 
l 9-Dec-14 - 3725435 
23-Dec-\4 - 4346341 
23-Dcc-l4 - 508460 
23-Dec-14 - 2275143 
23-Dec-14 2275143 
27-Dec-14 - 4932211 
26-Dec-14 - 4962384 

I 26-Dec-14 - 1233631 
26-Dcc-l 4 - 246726 
26-Dec-14 - 246726 
26-Dec-14 - 246726 
26-Dec-14 246726 
26-Oec-I4 - 246726 
26-Dec-14 - 2328023 
26-De_c-14 . 2328023 
26-Dec-l 4 - 2328023 
26-Dec-14 . 1592858 
26-Dcc-14 . 2328023 
26-Dec-14 2328023 
26-Dec-14 - 2328023 
26-Dec-14 . 1592858 
27-Dec-l 4 - 2712716 
27-Dec-14 . 8101745 
27-Dec-14 . 7610730 
27-Dec-l 4 - 1220645 
27-Dec- 14 . 244129 
27-Dec-l4 - 244129 
27-Dec-14 . 244129 
27-Dec-14 . 244129 
17-Dec-14 . 244129 
'7-Dec-14 . 1357863 l 
27-Dec-14 - 2424 755 



Particulars Figures for the Figures for th~ 
Current previous 

ii Fixed deposits with bank Year(Rs) Year(Rs) 

SL.1'.o 

Rate of Date of 
Interest 

Interest Accrued Name of the bank Date Amount (Rs) 
Interest 

Period 
maturity 

Received in 
till 31/03/2014(Rs) 

2013-14(Rs) 

Bank of Baroda 27-Dec-13 I 00.000.000 9.10% 36S 27-Dec-14 - 2424755 
Bank of Baroda 27-Dec-13 100.000.000 9.10% 365 27-Dec-14 - 2424755 
Bank of Baroda 27-Dec-13 50,000.000 9.10% 365 27-Dec-14 - 1212378 
Bank of Baroda 27-Dcc-13 30.000.000 9.10% 365 27-Dcc-14 - 727427 
Indian bank 3 l-Dec-13 50,000.000 9.16% 365 31-Dec-14 - 1168703 
Indian bank 31-Dec-13 10,000.000 9.16% 365 31-Dec-14 - 233741 
Indian bank 31-Dcc-13 10,000.000 9.16% 365- 31-Dec- 14 - 233741 
Indian bank 3 l-Dcc-\3 10,000.000 9.16% 365 3\-0cc- 14 - 233741 
Indian bank 31-Dec- I 3 10,000,000 9.16% 365 31-Dec-14 233741 
Indian bank 31-Dcc-13 10,000,000 9.16% 365 3 I-Dec-14 - 233741 
Punjab National Bank ) l-Dec-13 37.500.000 9.00% 365 31-Dec-14 860702 
Andhra Bank 3 I-Dec-13 37.500.000 9.00% 365 31-Dec-14 - 860702 • Andhra Bank 3 I-Dec-13 37.500.000 9.00% 365 31-Dec-14 - 860702 
Oriental Bank of Commerce 31-Dec-13 37,500.000 9.00% 365 3 l-Dec-14 - 860702 
Indian bank 31-Dcc-13 50.000.000 9.16% 365 31-Dec-14 - 1168703 
Indian bank 31-Dec-l 3 50.000,000 9.16% 365 3 I-Dec-14 - 1168703 
Indian bank 3 J-Dec-13 50.000,000 9.16% 36S 31-Dec-14 - 1168703 
Indian bank 31-Dec-J 3 50,000,000 9.16% 365 3 l-Dcc-14 - 1168703 
Indian bank 31-Dec-13 50.000.000 9. 16% 365 31-Dec-14 - 1168703 
Indian bank 31-Dec-13 50.000,000 9.16% 365 31-Dec-14 - 1168703 
Indian bank 3 l-Dec-13 50,000,000 9.16% 36S 31-Dec-14 - 1168703 
Indian bank 31-Dec-13 50,000.000 9.16% 365 31-Dec-14 - 1168703 
Indian bank J 1-Dec-13 50.000.000 9.16% 365 3 l-Dec-14 - 1168703 
Indian bank 31-Dec-13 50,000,000 9.16% 36S 3!-Dec-14 - 1168703 
Indian bank 3 l-Dec-13 50,000.000 9.16% 365 3 l-D~c-14 - 1168'703 
Indian bank 3 I-Dec-13 50.000,000 9.16% 365 31-Dec-14 1168703 
Indian bank 3 l-Dc:c-13 50.000.000 9.16% 365 31-Dec-14 - 1168703 
Indian bank 3 l-D~c-13 50,000.000 9.16% 365 3 I-Dec-1-1 - 1168703 
Indian bank 31-Dec-13 50.000.000 9.16% 365 31-Dec- 14 - 1168703 
Indian bank 31-Dec-13 50,000,000 9. 16% 365 3 l-Dec-l 4 - I 1168703 
Punjab National Bank 31-Dcc- l 3 90.000.000 I 9.00% 365 3 I-Dec-14 - 2065685 • Punjab National Bank 31-Dec-l 3 60.000,000 I 9.00% 365 31-Dec-l 4 - 1377123 
Andhra Bank 31-Dec-13 90.000,000 I 9.00% 365 31-Dcc-14 - 2065685 
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Particulars Figures for the Figures for the 
Current previous 

i) Fixed deposits with bank Year(Rs) Year(Rs) 
SL.No 

Rate of Date of 
Interest 

Interest Accrued Name of the bank Date Amount (Rs) 
Interest 

Period 
maturity 

Received in 
till 3l/03/2014(Rs) 2013-14(Rs) 

Andhra Bank 31-Dcc-l 3 60.000.000 9.00% 365 3 I-Dc::c-14 - 1377123 Andhra Bank 31-Dec-13 50.000.000 9.00% 365 31-Dc:c-14 - 1147603 Andhra Bank 31-Dec-13 50,000.000 9.00% 365 31-Dec-14 - 1147603 
Andhra Bank 31-0ec-13 50.000.000 9.00% 365 31-Dec-1,I . 1147603 
Oric::ntal Bank of Commerce 3 I-Dec-13 50.000.000 9.00% 365 31-Dec-J,I - 1147603 
Oriental Bank of Commerce 3 I-Dec-13 50,000.000 9.00% 365 31-Dc::c-14 . 1147603 
Oriental Bank of Commerce 3 l-Dec-13 • 50,000.000 9.00% 36) 31-Dec-14 . 1147603 Vliaya Bank 31-Dcc-13 90.000,000 9.25% 365 J I-Dc:c-14 - 2125048 
Canara Bank 31-Dec-13 350.000,000 9.21% 365 31-Dc::c-14 - 8227105 Central Bank oflndia 31-Dcc-!3 360.000,000 9.22% 365 31-Dec-14 . 8471675 Bank of Baroda 3!-Dec-13 40,000,000 9.10% 365 31-Dec-14 928630 10B 3 l-Dec-13 70,000.000 9.10% 365 3 I-Dec-14 . 16?510? • bank of india 31-Dec-!3 50.000.000 9.10% 365 31-Dec-14 - 1160787 bank of india 31-Dcc-13 so.000.000 9.10% 365 31-Dec-14 - 1160787 bank of india 31-Dec-13 50,000,000 9.10% 365 31-Dec-l4 - 1160787 hank of india 3 l-Dec-13 50,000.000 9.10% 365 31-Dec-14 . 1160787 Corporatlon bank 31-0ec-13 100.000.000 9.05% 365 31-Dec-14 - 2308389 Indian bank I-Jan-14 10.000,000 9.16% 365 I -Jan-15 . 231143 Indian bank 1-Jan-14 10.000.000 9.16% 365 1-Jan-15 . 231143 Vijaya Bank 2-Jan-14 30.000,000 9.10% 365 2-Jan-15 - 680995 Central Bank of India l-Jan-14 90,000.000 9.22% 365 l-Jan-15 . 2094387 Central Bank of India 1-Jan-14 50.000,000 9.22% 365 I-Jan-I 5 - 1163548 10B 1-Jan-14 10.000,000 9.10% 365 1-Jiin-15 - 229578 
Canara Bank I-Jan-14 10.000,000 9.1 0% 365 I-Jan-15 . 229578 Bank of 13aroda I-Jan-14 60.000.000 9.1 0% 365 1-Jan-15 - 1377467 bank ofindia 2-Jan-14 62.000.000 9.10% 365 2-Jan-15 - 1407390 bank of india 2-Jan-14 62.000.000 9.10% 365 2-Jan-15 . 1407390 bank ofindi:.: 2-Jan-14 62.000.000 9.10% 365 '-Jan- I 5 - 1407390 hank of india 2-Jan-14 62,000.000 9.10% 365 2-Jan-l 5 - 1407390 bank of india 2-Jan-l~ 62,000,000 9.1 0% 365 ?.Jan- IS - 1407390 Canara Bank 6-Jan-14 I 00.000.000 9.27% 365 6-Jan-15 . 2208684 • / 
UCO Bank, Madhapu1 7-Jan-14 120,000,000 9.25% 365 7-.lan-15 - 2613022 UCO Bank. Madhapur I 5-Jan-14 360,000,000 9.30% 365 15-Jnn- I 5 . 7113113 

'i/ ~ 1/1 
('lf5 

~ -



i) Fixed deposits with bank 
SL.No 

Name of the bank Date 

Allahabnd Bank 19-Feb-14 
Viiaya Bank 19-Feb- I 4 
Allahabad Bank 24-Feb-l 4 
Allahabad Bank 24-Feb-14 
Viia_1,a Bank 24-Feb-14 

TOTAL(PART B) 
(ii)OTHE.RS 

(a) Quotc:d -cosl an<l rnarko:t value 
(b) Unquot:d 

• /l~ . 
~ ~ / \ . L. \ 

(Pras}ad Rao .h'.al:.:yru) (D.D.S gh) 

CAO Member 

• 
I/ 
~ 

Particulars 

Amount (Rs) 

42500,000 
42.500.000 
60.000,000 

60,000.000 
20,000.000 

l 1507700000 

Rate of 
Interest 

Period 

9.75% 365 
9.75% 365 
9.75% 365 
9.75% 365 
9.75% 365 -

/\ ~ . ( 

(M. Ramaprasad) 

Member 

Date of 
maturity 

I 9-Feb-15 
19-Feb-15 
24-Feb-l 5 
24-Feb-15 

24-Feb- IS 

~, 

Figures for the Figures for the 
Current previous 
Year{Rs) Year(Rs) 

Interest 
Interest Accrued Received in 
ri11 Jl/0Jno14cRs) 2013-14(Rs) 

- 470984 
. 470984 
. 581804 
. 581804 
. 193935 

436747646 11507700000 9351163900 

NIL NIL 

~

I 
. r1 

1 air) 

Me er 

~ --­~ ~ ~ -----
~) 

Chaiman 
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INSURANCE REGULATORY AND DEVELOPMENT AUTHORITY 
Attached to and forming part of balance sheet as at 31st March 2014 

CURRENT ASSETS, LOANS AND ADVANCES 

Partl cul,lrS 

111 
Dcposil s 

Security Deposits• TelephOne 
Security Deposits - [!eclricity 
Security Deposits. Fuel 
Security DP.posits - Rent 

TOTAL 

Loans and advances lo stall 
Housing loan to st<1tt 
Loans to stalls for other purposes 
Other• advances - festival 
Interest recoverable 
Advance others 

TOTAL 

~ 

Other Current Assets 
Interest accrued but not due • bank deposits 
Advance to creche comm1t1ee 
Advances on capital account - [For sollware development) 
Cenvat credit 

Tarrll Advisory Committee [Includes Rs. 4,71,50.000/-(Previous Year Rs 4,71,50,000/-)paid to Tariff 

Advisory Committee (TAC) towards advance for purchase of flats )-Refer note no-2(hl of Annc•~re-tX 

Amount recoverable from APIIC for building 
Advance to Institute 'of lnsumace and Risk Managemenl 
Olher -advance for travel and LFC 

Cash 
Cash in hand 

Cheques in hand 
Cash/ Cheque in transit 
Balances with scheduled banks 

(a) On current account 
(b) On deposit account 
(c) On savings bank account 

Balance with non scheduled bank 
(a) On current account 
(b) On deposit accounl 

ru.,( 
(Prass~~ Ran Kalayru) 

CAO 

TOTAL 

TOTAL 

TOTAL 

IM,Ramaprasad) 

Mcmticr 

Figures for t11 u 
current year 

Rs 
12} 

64,635 
:15,; '.j75 

7,650 
1,762 ,05 1 
2,224 711 

124,5~2.005 
16,308,071 

1,3~4,369 
27,167,913 
13,w4.57B 

182 426,934 

436,747,64R 
175,000 
204.120 

4,462.415 

48,358,793 
120,200.000 

15,020.641 
166,030 

625,354,845 

70,000 

125.202.536 
-

25.446 

125,227,962 

ANNEXURE Ill 

Figures for till> 
previous year 

Rs 
(3) 

66,274 
350,375 

7,650 

,2~ 
2,226 350 

103,027,408 
17,170,253 
1,230,379 

19,655,485 
636,173 

141 ,719,698 

460.532 .032 
175.000 
204.120 

48,358.793 

17,944,454 
1.570,046 

528,784,445 

70,000 

682.567 .202 

-
24.620 

682,611,822 

. 

. 
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INSURANCE REGULATORY AND DEVELOPMENT AUTHORITY, HYDERABAD 
Attached to and forming part of balance sheet as on ·31st March 2014 
Insurance Regulatory and Development Authority Fund 

Annexure - IV 

Particulars l Figures for the I Figures for the 
current year previous year 

Rs Rs 

Grant from Government of India .. I - I -Others 
Total 

/ 
~~--i 

(~~sad Rao Kalayru) 
CAO 

✓~ 

~ ( -gh) 
er 

,/(Ae..__. l 

(M.Ramaprasad) 
Member 

I 8,93,244 I 8,93,244 
893,244 893,244 

-~ 
• ■ ----■--- • 

~ yan) 
Chairman 



' 

tr a.-( 
(Pranad Ra CAO o Kalayru) 

• 

• q/ ~ 
I . 

INSURANCE REGULATORY AND DEVELOPMENT AUTHORITY 
Attached to and forming part of balance-sheet as at 31st March 2014 

Particulars 

~,. 
M&mber 

CONTINGENT LIABILITIES 

I Figure& for the 
current year 

;\ .~ 

(M.Ramapr .. ad) 
M1tmb1r 

Rs 

l 

l 

Annexure -V 

Figures for the 
previous year 

Rs 

~ Chainnan 
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Annexure YI 

INSURANCE REGULATORY AND DEVELOPMENT AUTHORITY 

Attached to and forming part of Income and Expenditure Account for the year ended 31st March 2014 

PAYMENTS TO AND PROVISIONS FOR EMPLOYEES 

Particulars 

i) Salaries. allowances, wages and bonus 

ii) Contribution to Provident Fund. etc (inciuding contribution to superannuation 

lund) 
iii) Gratuity 
iv) Staff welfare expenses 

v) Others 
-Book grant 
-Leave travel concession 

-Insurance 
-Canteen expenses 
-Monetary award - studies 

-Contribution to group insurance scheme 

-Reimbursement or expenses incurred by staff 

-Leave salary 
1 

(IP 1; 
J ) 

IL If 
/ '"1 

I Prass ad Rao Kalayru) 

·CAO 

~ .,, 
Member 

(M.Ramaprasad) 

Member 

\ 

TOTAL 

Figures for the Figures for the 

Current Year Previous Year 

Rs. Rs. 

232,963 174 164 438,503 

36,087,040 29,975,102 

11,802,735 7.471,909 

773,634 812,017 

364 ,362 197,026 

9,120737 3,083,534 
. 

. . 

. . 
7,146,542 6,579,029 

61,041,061 38,656,941 

17,638 ,520 14,479,058 

376,9,37,805 265,693,119 

~ 
~.S,Vljayan) 

Chairman 



Annexure VII 

INSURANCE REGULATORY AND DEVELOPMENT AUTHORITY 

Attached to and forming part of Income and Expenditure Account for the year ended 31st March 

2014 

ESTABLISHMENT EXPENSES 

Particulars 

( 1) 
Repairs & maintenance of buildings & premises 

House keeping - office maintenance 

Repairs & maintenance of equipments 

Repairs and maintenance - others 

Electricity & water e_xp 

Insurance exp 
Rates and taxes 
Printing and stationery 

Books/journals etc 
Postage, telegraphs, telephones, etc. 

Trave ll ing and conveyance Inland f 

Travel - foreign 
Legal and professional charges 

Education/training/R and 0/grievances redressal expenses 

Audit fees 
Service tax payment under VCES to service tax authority 

Contribution to med.asst.fund(MAF) 

Recruitment expenses 

Expenses of meetings of Authority & Advisory committee & others meeting 

expenses including daily allowances paid to the members of the committee 

Membership and subscription 

Security services 
Pentr/ expenses 
Car repair a,:id maintenance expenses 

t Other Expenses 
TOTAL 

K~fu{ 

(Prnssatl Rao Kalayru) 

CAO 

~ 
~~gh) 

Member 

(M.Ramaprasad) 

Member 

Figures for the 
Current Year 

(2) 
8l372,82i 

13,937,446 
17,683.720 

5,241,752 
258,284 

8,584,943 
67,·583 

5,67,7,680 
27,272,309 
15,802,665 

2,589,127 

225,816,730 

622,249 

9.434,823 
4,801,050 
2,163,046 
6,815,571 

9,700 
187.702 

355,339,207 

Figures for the 
Previous Year 

(3) 
7,701,552 
8,898,81 3 
6,155,124' 

3,769,776 
179,841 

3,972,205 
81,806 

17,810,005 
28,097,623 
29,569,088 

6,200,008 
500,000 

20,000,000 

3,298.453 
3,793,227 
2,170,609 
4,357,256 

9,000 
964,041 

147,528,427 

~ ~ 
Chairman 



Anriexure VIII 

INSURANCE REGULATORY AND DEVELOPMENT AUTHORITY, HYDERABAD 

Attached to and forming pa,1 of Income and Expenditure Account for the year ended 

Government 

Banks 

• Others 

Total 

r-/ 
,.( 

/ ) ~~t, 
--(• 

(Pra"ssad Rao Kalayru)I 

CAO 

PARTICULARS 

(0.0 .Singhl 

Member 

31st March 2014 

INTEREST 

(M. Ramaprasadl 

Member 

Figures for the Figures for the 

Current Year 
Rs 

Previous Year 
Rs 

cl~ 
Chairman 
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Annexure IX 

THE INSURANCE REGULATORY ANO DEVELOPMENT AUTHORITY 

SIGNIFICANT ACCOUNTING POLICIES AND NOTES FORMING PART OF 

ACCOUNTS FOR THE YEAR 2013-14 

[Unless otherwise specified, all amounts are in Rupees) 

BACKGROUND 

INSURANCE REGULATORY AND DEVELOPMENT AUTHORITY (The Authority) was 

established by an Act of Parliament - Insurance Regulatory and Development Authority Act. 

1999 [Act) - and was constituted on April 19, 2000 by a noliflcation issued In the Gazette of 

India. The Authority was established with a view to protecting the interests of the holders of 

insurance policies, to regulate, promote and ensure orderly growth of the insurance industry 

and for matters connected therewith or incidental thereto, issue to the applicant a cert ifi cate 

of registration, renew, modify, withdraw, suspend or cancel registration, and levy fees and 

other charges for carrying out the purposes of the Act. The Authority, in terms of Section 13 

of the Act, has been vested with the assets and liabilities of the Interim Insurance Regulatory 

Authority as were available on the appointed day i.e. April 19, 2000. In terms of Section 16 

of the Act, a fund shall be constituted namely 'The Insurance Regulatory and Development 

Authority Fund" [Funt!). The Fund shall constitute all Government grants, fees and charges 

received by the Authority, all sums received by the Authority from such other source as may 

be decided upon by the Centr::il Government and the percentage of prescribed premlum 

income received from the insurers. The Fund sl1all be applied for meeting the salaries, 

allowances and other remuneration of the members. officers and olher employees of the 

Authority and the other expenses of the Authority in connection with discharge of its 

functions and for the purposes of the Act. 

SUMMARY OF SIGNIFICANT ACCOUNTING POLICIES 

The financial statements are prepared under the historical cost convention, on the accrual 

basis of accounting save for revenue recognition on cash basis as explained hereunder. and 

in accordance with the applicable standards on accounting issued QY the Institute of 

Chartered Accountants of India. The significant accounting policies are as follows: 

(a) 

(b) 

(c) 

Fixed assets and depreciation 

Fixed assets are stated at cost less accumulated depreciation. Depreciation on fixed 

assets is provided pro-rata to the period of use on reducing balance method using 

rates determined based on the rates specified in Schedule XIV to the Companies 

Act, 1956. Assets costing less than,Rs5,000 have been depreciated 100% in the 

year or purchase unless the assets constitute more than 10% of the respective 

block, in which case the asset is depreciated at the rates specified in the said 

Schedule XIV. 

Investments 
Investments in the nature of fixed deposits with banks are stated at cost. 

Revenues 

(i) Registration Fee 

(a) Received from insurers seeking for the first time, registration 

for carrying on any class of insurance business in India is 

treated as income of the year to -which it relates . 

(b) Received from insurance intermediaries to seek registration to 

act as insurance intermediaries is treated as income of the 

Page I of 4 
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year of receipt. 

(ii) Renewal Fee 

(iii) 

(iv) 

Renewal fee is received in advance from insurers for renewal of 
registration. It is treated as income of the year to which it relates . 

License Fee 

License fee received from insurance agents, surveyors, brokers 
and other insurance intermediaries is treated as income of the year 
of receipt. Licenses issued to insurance.agents, surveyors, brokers 
and other insurance intermediaries are current for those years from 
the dale of issue and subject to renewal at the end of their 
currency. It is not practicable to distribute the license fee over the 
years to which it relates. 

Grant from others 

Initial grant received has been treated as income of the year in 
which it was received. 

(d) Foreign currency transactions 
~ 

Non-monetary foreign currency transactions are recorded at rates of exchange 
prevailing on the dates of the transactions. Monetary foreign currency assets and 
liabilities are translated into Rupees at the rates of exchange prevailing on the 
balance sheet date. The differences in translation of foreign currency liabilities 
related to the acquisition of fixed assets are adjusted in the carrying value of fixed 
assets. Other translation differences are reflected in the Income and Expenditure 
Account. 

(e) Retirement benefits 

(f) 

Retirement benefits to employees comprise contribution to provident fund, gratuity 
fund, Superannuation fund and provision of leave encashment, which are provided 
in accordance with the Regulations made under the Act. 

The Authority contributes lo IRDA Employees Provident Fund and IRDA 
Superannuation Fund trust. 

The liability for gratuity is determined based on actuarial valuation, in accordance 
with gratuity scheme framed by the Authority and liability for leave encashment is 
determined as per the leave encashment rules. 

Non-interest bearing loanladvance to IIRM 

The Authority had given interest free loan I advance to Institute of Insurance and 
Risk Management (IIRM). The outstanding balance of the loan as on 31 .3.2014 is 
Rs. 150.21 lakh (Previous Year Rs 179.44 lakh). 

In addition to the above, the Authority, in its 81st meeting has also approved 
disbursement of loan of Rs20 crore for construction of the building of IIRM. 
However, the loan is yet to be disbursed. 

Page 2 of 4 
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(g) Cancellation of agreement with APIIC for construction of the office building 

and new agreement with CPWD 

(h) 

The agreement wilh APIIC has been cancelled for the execution work of the Head 

office building of lhe Authority in financial district at Nanakramguda Village, 

Serilingampally Manda!, RR District , Hyderabad, due to non-adherence of lime 

line, etc, specified in the agreement. Out of tota l payment or Rs 42.25 crore made 

to APII C as per terms or MOU. tl'le Authority has received Rs .15.16 crore from 

APIIC during the flnancial year. A sum or Rs 12.02 crore Is recoverable from APIIC 

after adjusting the cost of wor1< executed by APIIC. 

The Authority has entered into an agreement with CPWD for execution of the 

remaining work of the building .The Authority has paid Rs 1.00 crore to CPWD in 

the financial year on signing of MOU. The remaining capital commitment for the 

said work is Rs.130 crore (approx). 

Authority had paid a sum or Rs.13.04 crore to Tariff Advisory Committee (TAC) as 

advance for purchase of flats at Mumbai, Delhi. Chennal, and Ahmedabad. A sum 

of Rs 8. 32 crore representing the cost of the Del hi guest house and flats at 

Mumbai l'!as been adjusted during the year 201 1-12 and balance amount of Rs 

4.72 crore is outstanding. 

~ 

(i) Business Analytic Project (BAP) software is under progress. The remaining capital 

commitment for the said software is Rs 21 .70 crore (Previous Year Rs 24.00 crore) 

3. INCOME-TAX 

4. 

5. 

No income tax provision has been made in view of income of the Authority being exempt 

under section 10 (23BBE) of the Income-lax Act, 1961 . 

DEPOSIT OF FUNDS OF THE AUTHORITY INTO PUBLIC ACCOUNT OF INDIA 

The Authority, in the previous years received a letter from Ministry of Finance, Department 

of Economic Affairs dated July 17, 2002, July 9, 2005, July 18 and September 13, 2006 

and 28 February 2008 directing the Authority to deposit the moneys so far collected by the 

Authority in the Public Account of India as non-interest bearing account and allowing the 

Authority to withdraw a specified amount in the beginning of each year from the said Public 

Account for meeting its expenditure. The Authority based on a legal opinion obtained has 

requested for review of the direction received, in its view the funds raised by it from the 

insurers and the intermediaries do not have the character of Government Revenue and 

cannot form part of the Public Fund of India. The matter is under correspondence. 

HEADQUARTERS OF THE AUTHORITY 

The Authority, in pursuance of the decision taken by the Government of India in November 

2001 to shift the Headquarters of the Authority from New Delhi to Hyderabad, shifted the 

actuarial department in April 2002, other departments in August 2002 and the Surveyors 

Department in October 2005. The office of the Authority is located in Parisrama Bhavan 

where third floor and a portion of fifth floor have been taken to it on rent from Andhra 

Pradesh Industrial Development Corporation Limited [APIDC].Premises of 9th floor and 

part of 7th floor have also been taken on rent from United insurance India lnsurance(UII). 

The Government of Andhra Pradesh through A. P. 1ndustrial Infrastructure Corporation 

Limited fAPIIC] had allotted a plot of five acres land at a nominal amount of Rs.10000 in 

the financial district at Nanakramguda Village, Serilingampally Manda!, RR District, 

Hyderabad, for construction of the Head Quarters of the Authority . The title of the said 

land was transferred in the month of October, 2008. The Authority has upgraded its New 
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6. 

7. 

8, 

9. 

Delhi office into a Regional Office in 2013-14 and another Regional Office in Mumbai will 
be opened shortly. 

OPERATING LEASES 

There are no non-cancelable lease arrange ments. The lease payments in respect of 
enditure account. premises are recognized in the income and exp 

SERVICE TAX APPLICABILITY AND PAYME NT 

As fees are subject to ser✓ice tax liability ,the Authority in its 81 st Board Meeting has 
agreed to pay service tax to the service tax authority under Voluntary Compliance 

13 and accordingly service tax Rs 22.58 
ce tax is being collected from all service 

014.The CENVAT credit in relation to 

Encouragement Scheme(VCES) up to 31/03/20 
crore has been paid as on 31/03/2014.The servi 
receivers along with fees from 1st January,2 
service tax paid up to 31/03/4014 and thereafter is being for appropriate accounting after 
consultation with the service tax Authority . 

The Authority has provided Rs 3.41 crore toward s arrear salary on account of salary and 
November,2012. allowances of officers and employees due from , 

PRIOR PERIOD COMPARISIONS 

Previous year figures have been reclassified , wherever necessary and to the extent 
on possible, to conform to current year's clAssificati 

Re-grouped Amount(Rs) Re-grouped 
from into 

Promotional 

Promotional expenditure 

expenditure 
9,84, 12,728 

Development 
expenditure 

r1 (tp{ 

~ 
Ill 

(Prassad Rao Kalayru) 
CAO 

./!.\.. 
'--- i r Jff' 

Amount(Rs) 

4,84, 12,728 

5,00,00,000 

~ / 
(D:'6singh) 
Member 

Reasons 

To conform to 
the classification 
in current year 

as per the 
format. 

(M. Ramaprasad) (R. K. tl~ ~ 
Member Member Chairman 

' 
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